
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

ORIGINAL APPLICATION NO. 16  of  2019 

K. Gemini
…        Applicant 

Vs 

1. Union of India
And others

….       Respondents 

INDEX TO THE LIST OF DOCUMENTS FILED BY THE 4TH RESPONDENT 

Sl. 
No. 

Date Description of documents Annexures Pg. No. 

1. 15.03.2021 Additional response/objections 
of the 4th respondent to the 
additional joint committee’s 

report  

1-9

2. Photographs of the 
commissioned STP 

R4-1 10 

3. 19.12.2020 Stack emission test report from 
Glens Innovation Labs Pvt Ltd 

R4-2 11 

4. Photograph showing electrical 
cable tray & hydrogen storage 
tank are separated by a fire-

resistant barrier 

R4-3 12 

5. Photograph showing VOC 
(Volatile Organic Compounds) 
monitor installed near the final 

product outlet 

R4-4 13 

6. Photograph showing smoke 
detectors have been installed 

R4-5 14 

7. Photograph of roof top water 
collection schemes in Plant-II 

R4-6 15-35

8. Photograph of roof top water 
collection schemes in Plant-III 

R4-7 36 

9. 06.10.2020 Order of the Hon’ble Tribunal 
directing NGRI to conduct a 
study on the allegation of 
ground water pollution 

R4-8 37-40

10 25.08.2020 Approval obtained from TNPCB 
for the disposal of waste 

R4-9 41-44



(through Hazardous Waste 
Authorization)  

11. 02.03.2021 Alumina waste test report from 
Glens Innovation Labs Pvt Ltd  

R4-10 45-46

12. Photograph of commissioned 
Hydrogenator, temperature and 

pressure gauges 

R4-11 47-50

13. Photograph of additional chiller 
unit installed in the site.  

R4-12 51 

Dated at Chennai on this. 15th   Day of March 2021 

Counsel for 4th Respondent 










































































































